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Shri Tangamani: From the state-
ment we find that from 1-4-1957 to
31-12-1957 only 26 crore pieces of
coins of the value of two annas and
below have been withdrawn. That
comes to about 4 per cent. So, al-
though a xuar has rlapsed only 4 per
cent of coins have been withdrawn as
per the statement. May I know how
long it v-ill take for the withdrawal
of all these coins?

Shri Braj Raj Singh: 25 years.

Shri B. R. Bhagat: We are with-
drawing coins as they ure coming
back; they are not issued again. The
only thing is, coins will be in circula-
tion till they are demonetised. With
regard to the two anna pieces, I think
in about six months we are thinking
of demonetising the yellow ones and
in another six months the entire two
anna pieces will be demonetised, but
1 cannot be very precise about this
period.

Shri Mohiuddin: In order to ex-
pedite the process of introducing the
new coins, is it m fact that the Gov-
ernment is considering introduction of
50 naya paise notes?

Shri B. R. Bhagat: No, Sir, at pre-
sent there is no such proposal under
examination.

Shrimati Parvathi Krishnan: May I
know whether the yellow two anna
coins have been demonetised in Delhi,
particularly in the Parliament House,
because they are not accepted even
in the post office?

Shri B. R. Bhagat: It is a fact, that
they are not accepted because there
are a large number of counterfeit
yellow two anna coins. So, there is
some difficulty, but we have issued
circulars and taken all precautions
to see that no undue difficulty is
caused to the public.

Mr. Speaker: I shall see to it that

they are not paid two anna pieces
hereafter. )

New O1il Find

*895. Dr. Ram Subhag Singh: Will
the Minister of Steel, Mines and
Fuel be pleased to state:

(a) whether it is a fact that oil has
been struck in new wells in Moran
area;

(b) if so, in how many; and

(c) the prospect thereof?

The Minister of Mines and Oil
(8hri K. D. Malaviya): (a) Yes, Sir.

(b) Out of 7 wells so far complet-
ed, 4 are productive. X

(c) A good commercial production
is expected.

Shri Hem Barua: May 1 know if
this oil discovered in Moran is pro-
posed to be brought under the refin-
ing process of the proposed Assam
Refinery; if so, whether the contem-
plated capacity of that refinery is
going to be increased to meet this
need?

Shri K. D. Malaviya: The oil pro-
duced in Moran will be operated by
the new Oil India Limited in which
the Government cf India are part-
ners with the Assam Oil Company.
As soon as the programme which is
to be implemented by the Oil India
Limited is completed the question of
exploitation of Moran oil in a refinery
will arise,

Manipur Supplement of Amrita Bazar
Patrika

*896. Shri L. Achaw S8ingh: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that a
Manipur Supplement was published
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in the Amrite Bazar Patrika in Nov-
ember, 1857;

(b) the amount of bills submitted
by the Amrita Bazar Patrika to the
Manipur Administration for payment
towards the yublication; and

(c) the reasons for the publication
of the supplement in the Amrita
Bazar Patrika, Calcutta?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Yes,

(b) No payment was made by the
Manipur Administration for the pub-
lication of the Supplement, but cer-
tain advertisements were inserted by
the Administralion in the Paper for
promoting tourism and local arts
and crafts for which bills have been
submitted by thie Paper to the Ad-
ministration for Rs, 4668-16 N.P.

4. (¢) The Supplement was published
by the Amrita Bazar Patrika, Calcutta
as a part of their programme of pub-
lishing supplements 1o encourage
tourism. The State Governments in-
cluding the Administration of the
Union Territories have been requesy-
ed to assist the Papers which have
agreed to bring out such supple-
ments by contributing articles and
edvertisements.

Shri L. Achaw Singh: May I know
whether quotations were invited
from other newspapers also for the
publication of the supplement and
advertisements?

Shrl Datar: There was no question
of inviting any quotations here. The
Amrita Bazar Patrika had agreed to
publish a special supplement dealing
with Manipur and that is the reason
why  advertisements were given.

Shri P. B. Patel: Is it the policy of
the Government to give advertise-
ments only to those papers which
write in favour of the Government?

Shti Datar: No, Sir.

Es
.

The Prime Minister and Minister
of Exterual Affairs and Finance (Shri
Jawaharlal Nehru): May I say a
word, Sir? A newspaper brings out
a specia] supplcment about a parti-
cular area—any paper may do SO—
and in the interest of tourism that is
taken advantage of by the Adminis-
tration. That is a normal thing and
there is no question of favouritism
to any newspaper, Whenever any
newspaper doecs that, it would pro-
bably receive the same treatment.
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